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In compliance of the  

Hon’ble Nation Green Tribunal (CZ), Bhopal Order 

dated 18.02.2026 in 

O.A. No. 254/2024 (CZ) 

in the matter of  

Vijay Garg 

vs.  
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(Representative of Rajasthan State Pollution Control Board) 
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Central Pollution Control Board, Regional Directorate, Bhopal) 
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_\U_\̂\e]V]ZY\�Ts�Ím̂�qTYZêSV�hÇ]T~S\\Ŵ�ÖÖÓX�hoÆ\_X�rSb�qTYZe[�qV_g�~V̂�U_\̂\e]�~Z]S�
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7  

 
M/s Govinsha Autowheels LLP Service Station 

 

 

 
M/s Govinsha Autowheels LLP Service Station 
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Ongoing car washing activity 

 

 

 
Waste water storage tank 
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9  

 

 
Pumping out of waste water outside the premises 

 

 

 
Pumping out of waste water outside the premises 
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Unscientific hazardous waste storage area 

 

 

 
Used cotton cloths/rags 
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Backside of car service station/ workshop 

 

 
Low lying area of Peta Talaab behind the car workshop 
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Stagnant water on the backside of service station 

 

 

 
Stagnant water on the backside of service station 
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Regional Office Kishangarh

Rajasthan State Pollution Control Board

SP-2, Phase-5, RIICO Ind. Area, Madanganj, Kishangarh
Phone :

File No :- F(Tech)/RSPCB/U-00002259/P-00340920
Order No. :- 2026-2027/Kishangarh/Consent/209570
Unit Id :- U-00002259

Dispatch date :- 04/03/2026

M/s Govinsha Autowheels LLP
Plant Name / Plant Id :- Govinsha Autowheels LLP / P-00340920
Address :- Opposite Patel Stadium Jaipur Road ajmer, Plot/Khasra No. : 393/10 , Village/City : Ajmer, District : Ajmer, Tehsil
: Ajmer, State : Rajasthan
Sub :- Consent to Establish under Section 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 and under
Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981

Ref :- Your application for Consent to Establish dated 04/01/2026(A-00009570) and subsequent correspondence.

Sir/Madam,

Consent to Establish under the provisions of Section 25/26 of the Water (Prevention & Control of Pollution) Act,
1974 and under Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981 as amended to date and rules
& the orders issued thereunder, is hereby granted for your Govinsha Autowheels LLP plant situated / proposed at
Khars No. 695,696 Village Bhunabaye Jaipur road ajmer, Plot/Khasra No. : 695,696 Village Bhunabaye Jaipur
road ajmer, Village/City : Ajmer, Tehsil : Ajmer, District : Ajmer, State : Rajasthan- 305001 under the provisions of
the said Act(s). This consent is granted on the basis of examination of the information furnished by you in
consent application(s) and the document submitted therewith, subject to the following conditions:-

1. That this Consent to Establish is valid for a period from 04/01/2026 to 31/12/2030.

2. That this Consent is granted for manufacturing / producing following products / by products or carrying
out the following activities or operation/processes or providing following services with capacities given
below:

 Sr. No. Particular Type Quantity & Capacity

1 AUTOMOBILE
REPAIRING AND
SERVICE (WITH

WASHING)

Industry 30-Nos./Day

1) That this consent is being issued considering the Activity & capacity as Auto Mobile
Repairing and Servicing – 30 Vehical per day.

2) That this consent is being issued considering the total project cost of Rs. 298 lacs.

3) This consent is being issued for the following facilities:- Washing Facilities (01 Nos.), Paint
Booth (01 Nos.), Maintenance Shed (01 Nos.), DG set - 82 KW (01).

4) For any change in services/activity/process, quantity & numbers, the service station has to
seek fresh consent to establish/operate from the State Board.

3. Specific Conditions

Page 1 of 4
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Regional Office Kishangarh

Rajasthan State Pollution Control Board

SP-2, Phase-5, RIICO Ind. Area, Madanganj, Kishangarh
Phone :

File No :- F(Tech)/RSPCB/U-00002259/P-00340920
Order No. :- 2026-2027/Kishangarh/Consent/209570
Unit Id :- U-00002259

Dispatch date :- 04/03/2026

5) That service station shall provide & maintain effluent treatment plant (ETP) of adequate
capacity so as to treat the entire trade effluent up to the norms prescribed .

6) That the entire treated trade effluent shall be utilized for vehicle washing and for
horticulture/plantation within the premises and zero discharge status shall be maintained
outside the premises.

7) That the total water consumption for the service station shall not exceed to 5.0 KLD.

8) That in case of usage of ground water, the project proponent must obtain NOC from CGWA
within one month from the date of issue of CTE/ CTO, unless falling in exempted category
as per MoJS Guidelines dated 24.09.2020 and amendments dated 29.03.2023 thereto.

9) That the service station shall provide and maintain the Oil & Grease trap in good condition,
so that oil & grease coming with waste water form process will retained in the trap.

10) That the service station shall disposed its domestic waste water in scientific manner to
avoid the ground water contamination in and around the area.

11) That water flow meters shall be provided & maintain at all suitable points to measure daily
quantity received and water consumption for different purposes. Record of the same shall
be maintained on daily basis.

12) That proper logbook of Effluent Treatment Plant shall be maintained and record of daily
consumption of chemicals and running hours of Effluent Treatment Plant along with no. of
vehicles serviced daily shall be maintained and shall be submit six monthly records to this
office.

13) That flow meters shall be provided & maintain at inlet & outlet of ETP and on the pipeline for
utilizing the treated effluent for washing of vehicles and green belt development and daily
record of the same be maintained.

14) That trained/skilled operators/supervisors shall be employed to operate the ETP.

15) That good quality of chemicals shall be used to achieve the desired results and to minimize
the quantity of hazardous waste (ETP sludge).

16) That service station shall provide & maintain adequate stack height and air pollution control
measures at all the sources of air emission (spray paint booth) to achieve the prescribed
standards/norms.

17) That service station shall comply with the provisions of Hazardous Waste (Management,
Handling and Transboudary Movement) Rules, 2016 and daily record of sludge generation
and its disposal shall be maintained.

18) That the service station shall install adequately designed rain water harvesting structure for
prevention and recharge of ground water in and around the area.

19) That the plantation of local species in the 33% of total area of the service station shall be
carried out.

20) That the service station shall submit the quarterly compliance report of all the above
conditions.

21) The used oil, oil soaked clothes, ETP sludge, paint sludge should be sent to authorized
facilitator for final disposal.
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Regional Office Kishangarh

Rajasthan State Pollution Control Board

SP-2, Phase-5, RIICO Ind. Area, Madanganj, Kishangarh
Phone :

File No :- F(Tech)/RSPCB/U-00002259/P-00340920
Order No. :- 2026-2027/Kishangarh/Consent/209570
Unit Id :- U-00002259

Dispatch date :- 04/03/2026

22) That the quantity of effluent generation and disposal along with mode of disposal for the
treated effluent shall be as under:- Type of effluent - Domestic Sewage, Max. effluent
generation (KLD) - 0.500, Quantity of effluent to be recycled (KLD) – NIL, Quantity of treated
effluent to be disposed (KLD) and mode of disposal – 0.500 - Septic Tank and Soakpit. Type
of effluent – Trade Effluent, Max. effluent generation (KLD) - 5.0, Quantity of effluent to be
recycled (KLD) – 4.0, Quantity of treated effluent to be disposed (KLD) and mode of disposal
– 1.00 - ETP.

23) Sources of Air Emissions - Paint Booth, Pollution Control Measures - ADEQUATE STACK
HEIGHT , FUME EXTRACTION SYSTEM, Prescribed Parameter - , Standard- ,

24) That the Trade Effluent shall be treated before disposal so as to conform to the standards
prescribed under the Environment (Protection) Act-1986 for disposal Into Inland Surface
Water. The main parameters for regular monitoring shall be as under:- Parameters with
Standards :- Total Suspended Solids - Not to exceed 100 mg/l, , pH Value - Between 5.5 to
9.0, Oil and Grease - Not to exceed 10 mg/l, Biochemical Oxygen Demand (3 days at 27°C) -
Not to exceed 30 mg/l, Hexavalent Chromium ( as Cr+6 )- Not to exceed 0.1 mg/l, Total
Chromium ( as Cr ) - Not to exceed 2.0 mg/l, Zinc ( as Zn ) - Not to exceed 5.0 mg/l, Nickel (
as Ni ) - Not to exceed 3.0 mg/l, Iron ( as Fe ) - Not to exceed 3.0 mg/l, Chemical Oxygen
Demand - Not to exceed 250 mg/l.

25) That no Single Use Plastic (SUP) item, which is banned vide Ministry of Environment, Forest
and Climate Change (MOEF & CC), Government of India notification dated 12.08.2021 shall
be used in the industry/unit premises.

26) That this consent to establish shall be subject to compliance of any direction or order
passed by Court of Law in the matter.

27) That the service station shall provide & maintain acoustic enclosure and adequate stack
height with D.G. Set of 82 KW.

6. That the grant of this Consent to Establish shall not, in any way, adversely affect or jeopardize the legal
proceedings, if any, instituted in the past or that could be instituted against you by the State Board for
violation of the provisions of the Act or the Rules made thereunder.

5. That the grant of this Consent to Establish is issued from the environmental angle only, and does not
absolve the project proponent from the other statutory obligations prescribed under any other law or any
other instrument in force. The sole and complete responsibility, to comply with the conditions laid down in
all other laws for the time-being in force, rests with the industry / unit / project proponent.

4. That, notwithstanding anything provided hereinabove, the State Board shall have the power and
reserves its right, as contained under Section 25/26 of the Water (Prevention & Control of Pollution) Act,
1974 and under Section 21(4) of Air (Prevention & Control of Pollution) Act, 1981 to review anyone or all
of the conditions imposed hereinabove and to make such variation as it deems fit for the purpose of
compliance of the Water Act And Air Act.
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Regional Office Kishangarh

Rajasthan State Pollution Control Board

SP-2, Phase-5, RIICO Ind. Area, Madanganj, Kishangarh
Phone :

File No :- F(Tech)/RSPCB/U-00002259/P-00340920
Order No. :- 2026-2027/Kishangarh/Consent/209570
Unit Id :- U-00002259

Dispatch date :- 04/03/2026

Regional Officer Kishangarh

Your Sincerely

     Copy to :-

1. Master File

Regional Officer Kishangarh

This Consent to Establish shall also be subject, besides the aforesaid specific conditions, to the general conditions
given in the enclosed Annexure. The project proponent will comply with the provisions of the Water Act And Air Act
and to such other conditions as may, from time to time, be specified by the State Board under the provisions of the
aforesaid Act(s). Please note that, non compliance of any of the above stated conditions would tantamount to
revocation of Consent to Establish and project proponent / occupier shall be liable for legal action under the relevant
provisions of the said Act(s).
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Google Earth Image showing the Talab Area, M/s Govinsha Autowheels LLP 
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